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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL'

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPUCATION NO' 555 OF 2024

Tribunal on its own motion sUo MoTo based on the News item titled "lndia lost

2.33 miltion hectares of tree cover since 2000 Global Forest Watch" appearing in the

lndian ExPress date 13'04'2024

Vs

Central Pollution Control Board' Delhi and Ors'

RePlv on behalf of ResPondent No' 4
(Director General' Fo[est Survev of lndia)

lNagarajaS.V.S/oLateSh'VasanthaShetty,agedabout45years'
presently working as Assistant Director in Forest survey of India'

Headquarters, Ministry of Environment, Forest and climate change, Dehradun

doherebysolemnlyaffirmonoathandstateasfollows:
1. That l, Nagaraja s.V. holding the post of Assistant Director, in Forest

survey of lndia Headquarters, Dehradun and I have made myself

acquainted with the facts and circumstances of this case and I have been

duly authorized and empowered to make and swear this Affidavit and

submitthereportforandonbehalfofRespondentNo'4(Director
General, Forest Survey of lndia) and I am competent to do so'

2. l, the deponent named above oo nereoy verify and say that the contents

oftheaboveaffidavitaretrueandcorrecttomyknowledgeandare
based on official records and nothing material is concealed therein'

3. lt is respectfully requested that in view of the foregoing submission this

Hon',ble Tribunal may be pleased to accept the report or pass further

orders as it may deem fit in the interest of justice and proper in the given

circumstances of this case'

Date: 15\oa\cors
Place: Se,tyr*&/r''

Deponent

;ITIRIET

{-6r{4; /Assistant Director
qnfrqffi
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/Forest Survey of lndia

Kaulagarh Road, Dehradun

LA

t/1

IL \
No \'(

Dh1(t')

frr'r.afu,tar$l

"|}

551



Email DG FSI

NOTICE in Original Application No. 55512024 - reg.

From : DG FSI <dgfsi@fsi.nic.in>

Subject : NOTICE in Original Application No. 55512024 - reg.

To : Consultant ludicia|-NGT(P.B.) <judicial-ngt@gov.in>

Cc r sakshi. khulve <sakshi.khulve@nic.in>

Thu, Sep LL,2025 10:08 AM

dff1 attachment

Sir,

With reference to your email dated 23rd August, 2025,It is to inform that the Hon'ble
Tribunal's order dated 0710812025 (page 2, para 2) mentioned that
"2. Despite specific directions given vide order dated 09.05.2025 responses have not been
filed by respondents no. 5,7,8,9, L0,11, 15, 16, L7,18, 19, 22,23,26,27,28,29,33,34,
38 and 39 in O.A. No. 555/2024. Responses in the above said O.A. have also not been filed by
respondents no. 4, 24,30, and 32 so far".
But it is submitted that FSI as respondent no. 4 along with respondent no. 2 had already e-
filed its affidavit through a learned counsel. Screenshot of NGT portal showing its status report
and a copy of e-filed affidavit downloaded from the NGT portal is attached for your kind
information and further necessary action.

Regards,

Director General
Forest Survey of India,
Dehradun

W OA 555- 2024_G loba lFOrestWatch.pdf
6MB

a
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BETORIi TI.IE I{OJYI}LE NAI"IONAI, CRTiIi]Y TRIBUI\AL,
PI1I T{CIPA L BTiNCI.I, N IiW D ELI.I I

ORICINALAPI'LICATIOIY NO. 555 OF 2024

Tribunal on its or,vn nrotion suo Moro based on the hJews itern
titled "lndia lost 2.33 milion hectares of rree cover since ?000 Global

Irorest watch" appearing rn the Indian Express date ri"04.2024.

Vs.

Central Pollution Control Board_ Delhi and Ors.

II{DEX

FILED B

FILED ON: 1 6 J,,)lt LO) t{
kl

GA KUMAR

PLACE: hIEW DELHI

J-'"'-n'1/?*

3

Sr.
Itlo.

Farticulars Pg. I\os

1 011 behalf of Respondent lrJo.2
of Environment. Forest and Clirnate

Change, l.,leiv Delhi) and
Uttarakhorest of Ind

Alfidavit
(Ministry

Respondent |'lr:.4

lr/| *-h_l- r-/
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I

BEFORE THE HON'BLE NATIOh{AL GREEN TRIBUNAL'

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 555 OF 2024

Tribunal on its own motion SUO MOTU based on the News item titled

"lndia lost 2"33 million hectares of tree cover since 2000 Global Forest

Watch" appearing in The lndian Express date 13.04.2024.

Central Pollution Control Board, Delhi and Ors.

Affidavit qn behalf of Respondent l'{o..2 {l$inistry. of EnyironEent'
Forest and Climate Chanqe, f{.?}y,.Felhil and Rqgpondent Flo- 4, (Fotest

Sql:rev of lndia. Ugp.rakhandl

I Nagaraja S.V. S/o Late Sh. Vasantha Shetfu, aged about 44 years,

presently working a$ Assistant Director in Forest Survey of lndia,

Headquarters, Ministry of Environment, Forest and Climate Change, Dehradun

do hereby solemnly affirm on oath and state as follows:

1. That, I Nagaraja S.V. am holding-the post of Assistant Director, in Forest

Survey of lndia Headquarters, Dehradun and I have made myself

acquainted with the facts and circurnstances of this case and I have been

duly authorized and empCIwered to rnake and swear this Affidavit for and

on behalf of Respondent No. 2 (Ministry of Envirbnment, Forest and

Climate Change, New Delhi and 4 (Forest Survey of lndia, Uttarakhand)

and I am cornPetent to do so.

7. That, the Hon'ble Tribunal at New Delhi vide its Order dated 20.05"2il?4

impleaded Secretary, Ministry of Environment, Forest and Climate

Change Government of lndia as Respondenl Na. 2. The Hog'ble

Tribunal vide Para 11 of its Order dated 25"05.2024-issued notice

to Respondent No. 2 to for filing response in instant matter.

3. Hon'ble Tribunal further vide its Order dated 20.08.2024 impleaded

Director General, Forest Survey of lndia, Dehradun as Respondent No'

\lc

I
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4' The Hon'ble Tribunal vide Para 5 of its OrcJer datecl 28.08.2024 was
pleased to direct Answering Respondent l',1o. 4. to file a response in the
present suo rnofu *uttur"

q' I have gone through the application and I have understood the contents/
avermentslstatements and/or tenor thereof. I deny all the averments
except those that are specifically admifted herein"

5' That, at the outset, I state that the Respondent 2, is the nodal agency of
the central Government for the planning, promotion, co*ordination and
overseeing the implementation of lndia's environment ancl forest
policies' The primary concern of the tvlinistry is the implen:entation of
policies and guidelines relating to the consenration and protection of ihe
country's forests, biodiversity, naturar resources, wirdrife and
environment. The Respondent 4 is an lnstitution under the Ministry of
Environment, Forest and crimate change, Government of rnelia
responsible for assessment af forest and tree cover of the country.

6. That the originalApplication No.s5slz0z4 is a registered suo mofu case
and is based on a news item titled "lndia lost 2.33 million hectares of tree
cover since 2000 Global Forest watch,' appearing in ,,The lndian
Express" dated 1 3"04.2024"

7. As per the Report of Global rorest watch, ,,Tree coved, is defined as

" "woodf vegetation with the height of s m and tailer, and may take
the form of natural woodlands, forests, or tree prantations across
a range of canopy densities. Tree cover gain dqes not equate
direcfly to restoration, afforestation or

. reforestation". (source.https://wvw.globalforestwateh".org/dash

boa rds/cou n try/l N Dl?ceteg o ry=fsrg51-

change&tocation =WyJjb3Vud HJ 5liwi$ US Eil0% 3 D)

I' Forest Survey of tndia {F$l) carries out wall-to-wall forest cover
mapping of the country using remote sensing data from the indigenous
LISS lll sensor of lR$ Resource$at series of sateltites from lndian Space
Research organization. so far, seventeen cycles of forest cCIver

LI

*
A
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assessment have been completed by FSI from 1$87 to 2021. FSI also

undertakes sampling based l'lational Forest lnventory (NFl) to assess

information on tree c-over, growing stock in forests and TOF, bamboo

resource, carbon stock along with several other parameters. The

findings of above exercise are published in India State of Forest Report

{lSfR) in a cycle of two years. The definition used for representation of

Forest and Tree Cover in ISFR, is as follows:

. "Forest Cover: All lands, more than 'tr hectare in area, r,vith a tree

ca.nopy of more than 10% irrespective of ownership and legal

status. Such lands may not necessarily be a recorded forest area.

It also inciudes orchards, bamboo and palm.

. Tree cover: lt comprises of tree patches of size iess than 1

hectare occurring outside the recordecl forest area" Tree cover

includes trees in all forrnations including iinear, brock and in

scattered arrav."

B. The country's forest cover reported in the lndia State of Forest Report {lSf R)

is based on intemationally accepted criteria and the pararneter adopted by the

Global Forest Watch for forest cover is not based on the internationalty

accepted criteria and the Global Forest Watch is an initiative of an independent

non-profit organisatian which might have different methodology and deiinition

for forest cover assessment. lt is humbly submited that as per Decision

l9lConference of Parties (CoP) 0-Kyoto Protocol, the forest can be defined by

any country depending upon the capacities and capabiliti&s of the country and

is as follows:-

?

{

" Forest is defrned structurally on the basis of

, Crown cover percentage: Tree crown cover- 10 ta 30% (india 10%)

" Minimum area of stand: area between 0.05 and t hectare {lndia 1.0 hectare)
and

. Minimum height of trees: Potentialto reach a minimr.rm heighi at maturity in
situ of ? to 5 m (lndia 2m)'

557
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lndia's deflnition of forest has been taken on the basis of above three criteria

and very well accepted by United Nations Framework Convention on Clinrate

Change (UNFCCC) and fooC anO Agriculture Organization (FAO) for their

reporting and communications. Therefore, the country's forest cover reported

in the lndia State of Forest Report is based on internationally accepted criteria.

10. As perthe lsFR 2021 compared to $FR 4001, there is a net increase of

59,891 sq km in Forest cover and '14,277 sq km in Tree cover in the country

in past two decades. Total increase in Forest and Tree Cover of the country

from sFR 2001 to lsFR 20?1 is 74,168 sq km. Hence, as per the above report

there is net gain in the forest and tree cover of the country. The year-wise status

of Forest Cover, Tree Cover and Total Forest and Tree Cover of the country is
enclosed as Annexure.

11. As per the Global Forest watch, the report states that an average
of 51-0 million tons of carbon dioxide equivalent per year was released into the
atmosphere as a result of tree csver loss in lndia.

12. However, it is humbly submitted that there is no decrease in forest and

tree cover, the question of emission of carbon dioxide from the forest in lndia
does not arise. The assessment of carbon stock in forests of the country as per

ISFR 2013 is estimated as 6,S41 rnillion tonnes and the earbon stock in forest
of the country as per ISFR 2021 is estimated as 7,204 mitlion tonnes. There is

a net sequestration of ?63 million tonnes of carbon in the forest of lndia between
2013 to 2021. Hence, lndia's forest represent a net sink of carbon dioxide not
as a source of net emission of carbon dioxide.

13. ln view of submission made in above para, the Global Forest watch is

devoid of the facts and ground reality and internationally accepted norms.

14'. Therefore, it is humbly submitted that in light of the stringent criteria and the
robust mechanisms employed in the preparation of the lndia State of Fsrest
Reports, including the use interpretation.of Satellite data, it is evident that the

ltt4

&
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data presented reflects a precise and meticulously assessed record of forest

sover in lndia.

15. ln view of the facts and circumstances and submissions, it is, therefore,

prayed that the Affidavit filed by Answering Respondents be admitted and

accepted by this Hon'ble Tribunal.

16. That, the answering respondent craves leave of this Hon'ble Tribunal to file

additional information, if any till pendent iite

17. lt is respectfully requested that in view of the foregoinE submissions this

Hon'ble Trihunal may be pleased to dismiss the present application or pass

further Orders as it may deem fit in the interest of justice and proper in the given

circumstances of this case.

DEPONENT

ldentifi

/Assistant 0iredor
q{ lForest $uruey of lndia

shttll tlg rls, tfiqrtxaulagarh Road, Bshrudun

vERrFlsATl0N

l, the deponent named above do hereby verify and say that thq c'ontents

of the above affidavit are true and correct to my knowledge and area based on

official records and nothing material is concealed therein.

Verified at Dehradun on this . t4n\ Day of..N*rc1n.hr{OZq.

NEPONENT

o Nbgaraja S.V.
lAssistant 0irector

(! \,

st /Forest Survey of India

f
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Anngxune

Total Forest and Tree Cover of lndia from SFR ?ff01 to ISFR ?0?1

Year of SFrul$FR l Forest Cover
(in sq km)

Tree Cover
{in sq km}

Total Forest
Tree Cover

and

{in sq tm)
sFR 2001 6,53,898 81,471 7,35,369

sFR 2CI03 CI,77,816 99,896 7,77,712

SFR 2OO5 5,'90,171 91,603 7,81,834

tsFR 2009 6,9!,394 g?,769 7,85,163

lsFR 2011 s,92,027 90,844
r A^ 4a/
/ ,d2,6 I I

tsFR 2S13 n,97,8s8 91,?66 7,89,164

tsFR 2015 7,01,4S5 a1 q72 7 s4 0s7

tsFR ?017 7,08,273 93,815 s,03,088

tsFR 2019 7,12249 oq 027 8,07,?76

tsFR 2021 7,13,789 95,748 8,09,537

,5S,S$1 '14,277 74,168

i,i i"' '-'

:-f:r',.
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